
BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH 
AT NEW DELHI 

MISC. APPLICATION No.46 of 2025 
IN 

ORIGINAL APPLICATION  NO. 712  OF 2024 
 

IN THE MATTER OF:- 
VIPIN KUMAR                                                  ….. APPLICANT 

 VERSUS 

STATE OF U.P. & ORS.          …. RESPONDENTS 

 

        INDEX   N.D.O.H.: 21.07.2025 

SL. 
NO. 

PARTICULARS PAGES 

1. Reply/ Response Affidavit on behalf of Respondent 

No.2/ U.P. Pollution Control Board. 

1-5 

2 ANNEXURE-R2/1 
True copy of the letter dated 05.06.2025. 

6 

3 ANNEXURE-R2/2 
True copy of the Joint Committee report. 

7-9 

 
NEW DELHI: 
DATED: 18.07.2025 

 
(PRADEEP MISRA & DALEEP DHYANI) 

Counsel for the Respondent UPPCB 
138 New Lawyers’ Chambebr, 

Supreme Court of India 

(M): 9810252518 

New Delhi – 110001 

Email ID: pradeepmisra@yahoo.com  
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Annexure-R2/1
16



Annexure-R2/2
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